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Name of the corporate debtor

FUTURE LIFESTYLE FASHIONS LIMITED

Date of incorporation of corporate
debtor

30/05/2012

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies, Mumbai under Companies
Act, 1956

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

L52100MH2012PLC231654

Address of the registered office
and principal office (if any) of
corporate debtor

Registered office: 1st Floor, Future Group Office,
SOBO Brand Factory Pandit Madan Mohan Malviya
Marg, Tardeo, Mumbai-400034

Date of closure of Insolvency
Resolution Process

09.07.2026

Liquidation commencement date
of corporate debtor

09.07.2026

(By order of Hon'ble NCLT Mumbai in
C.P.(IB)/959(MB)2022)

(A copy of the same was received by the liquidator
on 22.07.2026)

Name and registration number of
the insolvency professional acting
as liquidator

Mr. Sanjay Gupta
IBBI/IPA-002/IP-N00982-C01/2017-18/10354

Address and e-mail of the
liquidator, as registered with the
Board

409, Manish Chambers, Sonawala Road, Goregaon
(East), Mumbai Suburban, Maharashtra- 400063.
Registered Email-id with IBBI: sanjay@sgaindia.in

. |Address and e-mail to be used for

correspondence with the
liquidator

Primus Insolvency Resolution & Valuation Pvt. Ltd.
409, Manish Chambers, Sonawala Road, Goregaon
(East), Mumbai Suburban, Maharashtra- 400063
Correspondence Email-Id: lig.fifl @primusresolutions.in

Notice is hereby given that the National Company Law Tribunal, Court Il, Mumbai Bench has ordered the
commencement of liquidation of Future Lifestyle Fashions Ltd. on 09th July 2026 (copy of the order
received by the liquidator on 22nd July 2026) under Section 33 of the Insolvency and Bankruptcy Code,
2016.
Mr. Sanjay Gupta
Liquidator
(IBBI/IPA-002/IP-N00982-C01/2017-2018/10354)
AFA valid till 30.06.2027

Date: 22-07-2026
Place: Mumbai
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